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SHRI BHAGWAT JHA AZAD: To our
knowledge no factory has been closed because
provident fund has been demanded from them.
They close because they mismanage or have
financial difficulties. All that I meant was that
this was onc of the rcasons and the Statc
Governments were considerate to sec thatif
it was due to that they were taken over from
the custodian. But this is not the reason,
namely, that because we demand provident
fund, they close down.

SHRI LOBO PRABHU : Shall I enlarge
your knowledge and give you the names of
factorics which are closed ?

SHORT NOTICE QUESTION
Alaknanda Tragedy

S.N.Q.5. SHRI SHRI CHAND GOYAL:
Will the Minister of INFORMATION AND
BROADCASTING AND COMMUNICA-
TIONS be pleased to state

(a) when the information of the Alaknanda
tragedy was received by Government ;

(b) what was the source of information of
the tragedy, whether some Government wireless

message or NCws agency ;

(c) the reasons of delay in the communica-
tion of the news of the tragedy ; and

(d) whether any enquiry has been held and
if so, the result thercof ?

THE MINISTER OF STATE IN THE
MINISTRY OF INFORMATION AND
BROADCASTING AND IN THE DEPART-
MENT OF COMMUNICATIONS (SHRI
I. K. GUJRAL) : (a) The first information
on the Alaknanda tragedy was received in All
India Radio at 12.00 hrs. on 22nd July 1970
and was broadcast at 13.30 hrs. in the English
bulletin and in the subsequent Hindi and other
language bulletins.

(b) News Agencies viz., PTI and UNI.

(c) There was no delay on the part of AIR.
Immediately after the news was reccived, AIR’s
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Correspondent at Dehra Dun was contacted
and the news item was included in the imme-
diately following bulletin.

(d) Does not arise.

SHRI SHRI CHAND GOYAL: Thisis
rather a serious matter because a national
tragedy or calamity took place in the Alaknanda
Valley on the 20th evening and, according to
the reply which has been given by the hon.
Minister, the news was broadcast completely
after two days. The entire country was kept in
the dark about such a serious tragedy.

SOME HON. MEMBERS : Shame, shame.

SHRI SHRI CHAND GOYAL: This
tragedy has cost hundreds of lives and has
entircly upsct the whole communications system.
‘Temples have been devastated and a huge loss
of property has resulted from this calamity.
But the news was broadcast just after two days,
when the Prime Minister’s speech in Chandni
Chowk was relayed simultancously.

In these circumstances, I would like to know
whether there is a telcphone line available from
Jyotirmath to Rishikesh with threc intermediate
conversation points at Belakuchi, Peepalkoti and
whether  this telephone
scrvice was utiliscd or pressed into service or
not ; if not, what were the reasons for not

Chamoli, and

utilising it.

I would also like to know whether there is
a radio station at Gochar where the news had
been passcd on by Jyotirmath authorities at
9 A. M. on the 2lst, according to the reply
which had been given by Dr. K. L. Rao in the
Rajya Sabha. The Minister says, ““I understand
that Jyotirmath wireless gave the information
in the morning of 21st at Gochar where there
is a wircless station.”” This wircless station is
owned by the Border Roads’ Organisation.
We arc living in the year 1970 when all the
means of communication are there. I want to
know whether there is a correspondent of the
All India Radio at either Chamoli or Shrinagar,
apart from at Dehra Dun, and why he failed in
his duty. I would also like to know whether
there arc news agencics at all these places and
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why the news could not be broadcast on the
same day.

SHRI I. K. GUJRAL : Sir, while we are
all, naturally, upset about the tragedy, my hon.
friend will appreciate that the dimension of the
tragedy was so much that all the means of
communications were also snapped and the
telephone lines, etc., were snapped. So far as
the question of the All India Radio corres-
pondent is concerned, we have an All-India
Radio correspondent at Joshimath. He was
able to get link on 22nd itself. Otherwise, he
was not able to get any link. So far as the
news coming out is concerned, the first ncws
came on the 22nd and that also, not through
official source but through the cooperative
society of transporters. That is why the first
bulletin had to say that it was an unconfirmed
news. Till then, we were not able to confirm
it. Later on, we have discovered that the
U. P. Government had received the newson
22nd night. Unfortunately, they did not tell
anybody and we werc not able to broadcast it.

SHRI PILOO MODY : Is this onc more
shot at Mr. Charan Singh ?

SHRI I. K. GUJRAL : Sofar as Defence
is concerned, the handout was reccived in the
afternoon of 22nd. So far as the All India
Radio is concerned, the news came through the
news agency on 22nd and, thercfore, we were
not able to broadcast it earlier than that. Onc
step that we took immediatcly was that we
also despatched a correspondent from Lucknow
who reached that area on 22nd evening and
was able to send us dircct news also. After that,
we were able to keep up the pace. It is
unfortunate that the means of communications
got snapped and the news was not available
earlier.

SHRI SHRI CHAND GOYAL : My informa-
tion is that the All India Radio station got the
news on the morning of 21st. But because they
were taken unawares and they did not want to
take the whole country into confidence about
this calamity, they, deliberately, suppressed the
news to gain time so that they could cook up a
story and give a different turn to the whole
event which otherwise would have landed them
in difficulty.
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SHRI I. K. GUJRAL : I do not know how
it would have landed us in difficulty. If there
was a natural calamity, the mountains were
falling and there were very heavy rains. We
have not as yet taken any sole agency from God
50 as to be responsible for His act also. We
assert that we never had the news before 12 O’
Clock on 22nd and I challenge my hon. friend
to prove it that we got it on the 21st.
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The metcorological report about Assam is
very interesting. There is something fishy there.
(Interruptions).

SHRI S. KUNDU : On such an important
matter, the Minister should not take refuge
under some sort of excuse that they had not
the information about this deluge. I am told,
after 1962 Chinese aggression, there is an
extensive arrangement both by military and
Border Roads organisation and that the valley
is connected with wircless, etc. I learn that the
Defence Department transmitted the ncws
immediately after this deluge. The Home
Ministry also reccived it here. If the Home
Ministry received the news on 20th night, why
did not the Information and Broadcasting
Ministry and the All-India Radio get in touch
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with the Home Ministry and also the Defence
Department ? Has the Minister enquired into
this aspect ? I would like to have a precise
answer to this question of mine.

SHRI I. K. GUJRAL : One thing I might
clarify. The incident took place in the night
between 20th and 21st. So the Home Ministry
could not have heard it on the 20th because the
incideat took place later. (Interruptions). It
went on as the news was coming. I am not in
position to know what kind of information the
Home Ministry got because the Home Ministry
was not in touch with us. I have in my hand
a hand-out of the Defence. It is about the aid
given by the Border Roads organization. This
was received by us on the after noon of the
22nd and after we had broadcast it. Therefore,
the main point I am trying to make is that the
first information came from Dehra Dun itself.
From Dehra Dun it came from the Garhwal
Motor Transport Co-operative Union pcople
that such an incident had taken place.
Immediately we heard it we tried to get it
confirmed.  Since confirmation was not
possible, we did not even wait to confirm it.
We even broadcast an unconfirmed thing.
Therefore, there was no delay on our part.

As I just now said, we despatched a team of
correspondents from this side as well and from
the 22nd onwards we were able to keep the
public informed about the unfortunate develop-
ments there. I would only submit that it does
happen, it can happen when such a calamity
takes place of such a dimension which was
totally unimaginable. The first impulse of the
people who were left on the spot is to assist the
people and not so much to send the news to
AIR. Therefore, if it did not come, I would
not blame them for it.

SHRI S. KUNDU : I do not geta precise
answer. I asked specifically : did his Ministry
get in touch with the Home and Defence
Ministries to find out when they received the
news ? He said, ‘I got a meassage sent by the
Border Roads organization’ on 22nd. That was
not my question.

MR. SPEAKER : If they got the news them.
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selves, there was no need to get in touch with
the Home Ministry.

SHRI S. KUNDU : They got it on 22nd.
My information is that the Home and Defence
Ministries here got this information on the
20th night itsclf. Did he get in touch with
these Ministrics or did these Ministries transmit
the news to them ? The point of order.

MR. SPEAKER : What is the point of
order involved ?

SHRI S. KUNDU : The point of order
involved is: I did not get a precise answer to
my question.

MR. SPEAKER : There is no point of
order involved.

SHRI S. KUNDU : Then whatis the use
of putting questions if we cannot get precise
answers ?

SHRI BAL RAJ MADHOK: He says 22nd.
The hon. Member says that the Government of
India got the information on the 20th. That is
the point of order. Let him tcll the House
whether the Home Ministry and the Defence
Ministry got the information on the 20th or
not. (Interruptions).

MR. SPEAKER : There is a procedure
about it. You can write to the Speaker under
Rule 115. I can forward it to him. This is no
point of order.

SHRI S. KUNDU : If the answer is not
relevant, you can ask the Minister to give a
relevant answer. This is how there is trouble
in this House. Ifyou cannot protect us, how
are we to function ? You are the custodian of
our rights.

MR. SPEAKER : Please dont get excited.
That is no point of order.

SHRI S. KUNDU : Please consult the
Rules.

MR. SPEAKER : Don't misbchave. Plcase
sit down.

SHRI S. KUNDU : Please don’t show me
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that sort of temper. I am agitating on my right.
You are supposed to get an answer for the
question put by me. That is the rule of
procedure. Are you satisfied with the kind of
answer given ? I specifically asked him whether
they got in touch with the Home Ministry or
the Defence Ministry or the Defence Ministry
or the Home Ministry which got, according to
me, information on the 20th night, passed on
that information to his Ministry ?

MR. SPEAKER : What is the point of
order involved in it ?

SHRI S. KUNDU : The point of order is
that the answer is not relevant.

MR. SPEAKER : If the answer is in one
way or the other, whatam I to do ?

SHRI S. KUNDU : You are supposed to
guard our rights and pull up the Minister for
not giving precise answer.

MR. SPEAKER : Ifyou go on behaving
in this way, I am very sorry.

SHRI S. KUNDU : Should I take it that
you are not going to ask the Minister to reply
to my specific question ?

MR. SPEAKER : Iam not going to do so.

SHRI S. KUNDU : I walk out in protest
as by this my rights in the House are being
endangered.

(Shri S. Kundu then left the House)

MR. SPEAKER : Itis much better if you
do it.
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MR. SPEAKER : There is unnecessary
excitement over it. If the Minister gives a
reply and if there is any discrepancy, there is
aregular direction by the Speaker which is
given. Under Direction No. 115, the Members
can write to me and on that basis, if it is
necessary, I can ask about it. It does involve
any point of order in the House. He rose on
a point of order. I invited his attention to
Direction No. 115. He should have followed
that procedure. Itisso very bad that youngs-
ters who are much more enthusiastic are often
ignoring the dignity and decorum of this
House ; I am really very sorry that this hap-
pened. ...

DR. RAM SUBHAG SINGH : This isa
matter which was raised on the floor of the
House even before. That tragedy occurred on
the 20th. Was it in the knowledge of the
Government ? That was what he asked. The
reply must be specific.

Y g T AW dSAN AT,
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SHRI HEM BARUA: I am very sorry
that Mr. Kundu chose to walk out because the

Minister did not reply to a question put by
him....

MR. SPEAKER : That is not the way....

SHRI HEM BARUA : The Minister took
2 days to broadcast this tragic news, whereas,
the Member said, the Home Ministry and
Defence Ministry got the news much earlier
and 30 he wanted to know whether the Infor-
mation and Broadcasting Ministry contacted
these Ministries or not. That was his question
and there was no reply to that.

MR. SPEAKER : Mr. Hem Barua, you
are an old Member of this House. Luckily, we,
of the older generation, have come down from
the district level and then the State level to
this Parliament, but the youngsters are much
more lucky ; they come direct to this Par-
liament. You are an old Member like
myself. Can you quote to me any rule by
which the Speaker can compel the Minister to
give reply ? May I ask you, can you quote
any such rule, out of your experience of 15 or
20 years, so that I can be guided by that ?

SHRI HEM BARUA : May I submit that
the Minister has not given any reply to his
question ?

MR. SPEAKER : Under Direction 115,
he should write to me. I will take it up, if
necessary.

SHRI PILOO MODY : We cannot quote
specific rules, but we can certainly quote lot of
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precedents earlier on when the Speaker had
pulled up a Minister for being evasive in his
answer.

MR. SPEAKER: I can pull up after he
writes to me under Direction 115, and I en-
trust the Minister to your care ;I know you
are strong enough to deal with him.
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MR. SPEAKER : There are no points of
order during the Question Hour, and I told
him that, but he walked out.

SHRI PILOO MODY : But you heard

him.

MR. SPEAKER : He scems to be much
more full of blood than we.
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SHRI I. K. GUJRAL : So far as our cor-
respondents in that area are concerned, we
have got one in Joshimath and another part-
time in Dehra Dun, The first news did not
come from any of our correspondents but from
PTI and UNI. Then, we got in touch with
our Dehra Dun correspondent. He had heard
about it and he was trying to confirm it. He
was actively at it. The Joshimath man was
able to tell us only after some time, because he
was not able to get their radio link to convey
the information.

As regards the question of appointing more
correspondents, at the moment, we have got
188 correspondents part-time and whole-time
in the whole country. But we arc trying now
to work out the whole system in such a way
that we have at least one per district in the
whole of the country, and we are giving atten-
tion to this matter whether we should have
more correspondents.

SHRI N. K. P, SALVE : The Alakananda
calamity is not a personal scandal of Shri
Gujral ; therefore, it is very unfair to attribute
motives that he was sitting on the news. But
one thing is clear that this is a strategic area
which was disconnected for quite some time.
In view of this, may I know from the hon.
Minister whether he considers that the means
of communication or the system of communi-
cations is unsatisfactory in that area, and if so,
what steps are being taken to gear up the
whole thing ?

SHRI I. K. GUJRAL : I may clarify one
thing that whether it is a private matter or
public matter, I have better things to siton
than the news, and no news wassat on. As
soon as the news came, within a very reason.
able time it was put on the air.
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SHRI N. K. P. SALVE: I had actually
praised him....

SHRI PILOO MODY : If he praises them,
they will bite him.

SHRI L. K. GUJRAL : So far as the ques-
tion of communication links are concerned,
the links gencrally arc established keeping
normal circumstances and conditions in view.
But when a calamity of this order takes place
and the telephone gets snapped and other
means of communication get snapped, then. ...

SHRI HEM BARUA : What about wire-
less ?

SHRII. K. GUJRAL: For some time,
even the wireless link was not available, be-
cause the dimension of the problem was not
realised. As I said earlicr, looking at it in
retrospect, we have learnt that the first news
came to the UP Government latc in the evening
on the 21st, but unfortunately it was not made
available to us. .

SHRI PILOO MODY : Because their
communication got snapped.

SHRI I. K. GUJRAL: One point has
been made which I would like to meet, namely
whether we get in touch with Home or
Defence Ministry. We can get in touch with
the Defence Ministry or the Home Ministry
only after we have some inkling of the news.
It is not as a matter of routine that we rush
to the Home Ministry or the Defence Minis-
try and ask them whether they have heard
about the Alakananda tragedy. How do we
know that anything has happened there or not?

SHRI PILOO MODY: They should have
informed him.

SOME HON. MEMBERS rose—

MR. SPEAKER : I cannot accommodate
all the Members in onc turn. It is very diffi-
cult, I know, to grab questions from them.
Hon. Members may await their chance.

ot fao wo H¥W : Fr gz AN %
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SHRI L K. GUJRAL: So faras I know,
it all broke down. I am not awarc how many
telephones are there—I have never been to
that area.

SHRI B. P. MANDAL: I have been to
that area last year in my car.

soow wRg ;g WAT &N @
1T av ATTH ...

SHRIB. P. MANDAL: 258 kms. is the
distance between Rishikesh and Badrinath and
there are about 30 or 40 telephones installed.
Every telephone installation has a police cons-
table. How do Government say that they do
not know ? Isit not irresponsible on the part
of Government to say that they do not know ?
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SHRI I. K. GUJRAL: I do not know
whether there are 49 or 51 telephones. I have
never been to that area.

SHRIMATI SUCHETA KRIPALANI:
Arising out of the answer and the grave state of
affairs disclosed, may I say that I am acquain-
ted with that area baving lived there and
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having toured that area cxtensively ? After the
Chinese aggression, the army is posted there
and they are well-equipped with wireless. I
fail to understand why even through wireless
the Central Government could not get the in-
formation about this tragedy which is of such
huge dimensions. If the information had come
to the Home Ministry or the Defence Ministry,
why was there is no communication between
that Ministry and the Information Ministry ?
This reveals a very strange and very dangerous
state of affairs. Suppose there is aggression on
that side. The Information Ministry will not
know, because of this communications gap.

SHRI I. K. GUJRAL : I can only reply at
the moment for my Ministry. No information
was given to us and I am not aware whether
Defence or Home had the information. It is
very difficult for me to say. If they had infor-
mation, they did not pass it on to us.

SHRIMATI SUCHETA KRIPALANI :
The Cabinet functions on a joint responsibility
basis. Is he complaining that each Ministry
functions as an independent entity ?

SHRI I. K. GUJRAL : The question asked
was when did I get information and when was
it put on the air. I have indicated the time it
was received in our Ministry and when it was
put on the air. As to when Defence and Home
had information, I am not aware. At least,
they did not communicate that information to
us.

SHRIMATI SUCHETA KRIPALANI:
Since the Cabinet reshuffle, the entire intelli-
gence agencies of the various departments are
under the Home Minister. Is there no link
between the Home Minister, who also happens
to be the Prime Minister, and the Information
Minister ? It is very easy to get the informa-
tion, but it is very strange that this matter has
been trcated with such unconcern.

SHRI I. K. GUJRAL : This incident took
place before the reshuffle.

SHRIMATI SUCHETA KRIPALANI :

He is giving wrong information.

~ SHRI SHEO NARAIN : What reply is he
giving, Sir ?
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MR. SPEAKER : He is responsible for his
Ministry.

DR. RAM SUBHAG SINGH : The House
is entitle to know from this Government as a
whole whether information was available with
the Home Ministry or not.
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SHRI S. M. BANERJEE : I would like to
know from the hon. Minister whetheritisa
fact—I speak subject to correction—that the
news about this great tragedy which took place
in Alaknanda was announced by the Peking
Radio and Radio Pakistan before it was an-
nouaced by the All India Radio.

SHRI I. K. GUJRAL : Itis very surpris-
ing that my hon, friend should jump to this
conclusion straightway that it was announced
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carlier,

SHRI S. M. BANERJEE : I said subject to
correction.

SHRII. K. GUJRAL: For instance, the
BBC broadcast....

AN HON. MEMBER : He is talking about
Chinese and Pakistan Radios.

SHRIL K. GUJRAL: I was going to
give detailed information, to tell them of all
the important Radio net works.

AN HON. MEMBER : We are interested.

SHRI I. K. GUJRAL: If you are not in-
terested, in brief the statement made by my
hon. friend is incorrect.

WRITTEN ANSWERS TO QUESTIONS
Steps to Counter Menace of Weeds

*395. SHRI MANIBHAI J. PATEL:
Will the Minister of FOOD AND AGRICUL-
TURE be pleased to state :

(a) whether itis a fact that weeds are res-
ponsible for consuming soil nutrients to a large
extent, thus causing a considerable amount of
loss of agricultural products ;

(b) ifso, whether Government propose to
take any specific steps to counter the menace of
weeds ;

(c) whether Indian Council of Agricultural
Research has drawn any special plan in this
regard ; and

(d) ifso, the details thereof ?

THE MINISTER OF STATE IN THE
MINISTRY OF FOOD, AGRICULTURE,
COMMUNITY DEVELOPMENT AND CO-
OPERATION (SHRI ANNASAHIB SHIN-
DE) : (a) Yes, Sir.

() R h and d ration projects
for methods of control of weeds have been sup-
ported in many States by ICAR. The State






